FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016
FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S KUBER KHANIJ PRIVATE LIMITED.

1 Name of corporate debtor M/s Kuber Khanij Private Limited.
2 Date of incorporation of corporate debtor 22/10/2008
3 Authority under which the corporate debtor is | REGISTRAR OF COMPANIES- SHILLONG
incorporated/registered
4 Corporate Identity No/Limited Liability Identification | U14200ML2008PTC008341
No. of corporate debtor
5 Address of the registered office and principal office (if | MRS.  SLOWLYLIAN  MAWROH, NEAR
any) of the corporate debtor BAUSARA EYE CLINIC VERONICA LANE,
LAITUMKHRAH MAIN ROAD, SHILLONG,
Meghalaya, India, 793003 (as per MCA
Website)
6 Date of closure of insolvency resolution process 22.03.2024
i Liquidation commencement date of corporate debtor | 22.03.2024 (order uploaded on NCLT
website Dated 25.03.2024)
8 Nameand the registration number of the insolvency | MANISH AGARWALLA
professional acting as Liquidator. IBBI/IPA-001/1P-P02082/2020-21/13198
AFA Valid up to 12/09/2024
9 Address & e-mail of the Liquidator, as registered with | Room No 9,5"floor,Parmeshwari
the Board. Building,chatribari,Guwahati 781001
e-mail:-camanishagarwalla@gmail.com
10 | Address & e-mail to be used for correspondence with | Room No 9,5" floor, Parmeshwari Building,
the Liquidator chatribari, Guwahati 781001
Email : cirp.kkpl@gmail.com
9 Last date for submission of claims 24.04.2024

Notice is hereby given that the Hon’ble National Company Law Tribunal,Guwahati Bench has
ordered the commencement of liquidation of M/s Kuber Khanij Private Limitedvide its order dated
22.03.2024 in 1A (IBC)/126/GB/2023in CP (1B)/2/GB/2022.

The Stakeholders of M/s Kuber Khanij Private Limited, are hereby called upon to submit a proof of
their claims, on or before 24.04.2024, to the liquidator at the address mentioned against item 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date:-26/03/2024 )

Place:-Guwahati ftiepte /:"V)Q’M WM~
(MANISH AGARWALLA)

Liquidator of Kuber Khanij Private Limited
IBBI/IPA-001/IP-P02082/2020-21/13198

Relevant forms for submission of  claims may be downloaded from

https://ibbi.gov.in/en/home/downloads
Form C-Operational Creditors, Form D-Financial Creditors, Form E-Workman/ Employee, Form F-
authorized representative of Workman/ Employee, Form G- other stakeholders.
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Sonowal files nomination
for Lok Sabha polls

Staff Reporter
Shillong, March 26:
Sarbananda Sonowal, the
BJP candidate for the
Dibrugarh Lok Sabha con-
stituency, filed nomination
papers at the Dibrugarh Dis-
trict Commissioner’s office
here today.

During the nomination
filing, Sonowal was accompa-
nied by the Chief Minister of
Assam, Dr Himanta Biswa
Sarma; the Union Minister of
State, Rameswar Teli along
with the senior Minister of
Govt of Assam, Atul Bora,
who is also the President of
Asom Gana Parishad (AGP),
and senior leader of UPPL
and MP (Rajya Sabha),
Rwngwra Narzary -both NDA
allies.

The senior BJP leader,
Sarbananda Sonowal began
his day with a visit to the
‘Naamghar’ where he prayed
for the peace and prosperity
of the people. Sonowal then
addressed a huge public
meeting where thousands of
supporters braved torrential
rains and thronged to the
ground. The electrifying at-
mosphere echoed passionate
slogans for Sarbananda
Sonowal as he set aim to get
elected from the Dibrugarh
constituency.

Speaking on the occasion,
the senior BJP leader,
Sarbananda Sonowal said, “It
isamatter of greathonourthat
somany of you have come to-
day. Braving the rains, your
presence gives me immense
strength to continue the path
of development and progress
of Dibrugarh towards becom-
ing ‘Viksit Dibrugarh for
Viksit Assam towards Viksit

Bharat’ under the dynamic
leadership of the world’s most
popular leader Modi. Your
determination to become part
of this journey gives me strong
belief that BJP will secure a
historic mandate in this elec-
tion. We are moving ahead
with the idea of ‘Akow Ebar,
Modi Sarkar’ (Modi Sarkar,
Once More). We must stand
firm on our resolve to win
maximumseatsalongwith our
NDA alliance partners AGP
and UPPL. This will be made
possible with your support,
your energetic commitment,
and your commitment from
around the valleys of Barak
and Brahmaputra, the hills
and valleys of Assam. Every
Karyakarta in the state, dis-
trict, morcha and booth are
toiling hard to ensure that Ab
KiBaar, 400 paar.”
Following the public
meeting, more than 10,000
supporters joined
Sarbananda Sonowal in a
roadshow on the way to file
the nomination papers. The
exhilarating mood saw

people dance to varied folk
forms while drum rolls filled
the air with exuberance and
excitement. The roadshow
started from the Old
Highschool field in Phool
Bagan to the DC Office via
Mancotta Road.

Speaking on the occa-
sion, the Chief Minister of
Assam, Dr Himanta Biswa
Sarma said, “Today, the
Union Minister of the Gov-
ernment of India and our be-
loved, Sarbananda Sonowal
has submitted his nomina-
tion from the Dibrugarh Lok
Sabha constituency. It’s my
privilege to stand alongside
him at this pivotal moment.
On behalf of all BJP office
bearers in Assam, I extend
our heartfelt best wishes to
him. I am confident that
Dibrugarh will emerge vic-
torious in the Lok Sabha elec-
tions with a record mandate
with a margin of two and a
half to three lakhs votes, as
per my anticipation. In
Assam, our party is assured
of winning 11 seats. After the

first phase of elections, our
focus will shift towards se-
curing the 12th and 13th
seats, namely Nagaon and
Karimganj.”

After filing the nomina-
tion, the Union Minister of
Ports, Shipping & Waterways
and Ayush, Sarbananda
Sonowal further added, “Un-
der the dynamic leadership
of Hon’ble Prime Minister
Shri Narendra Modi, we are
committed to accomplishing
the vision to make India a
developed country by 2047.
Dibrugarh must also develop
to keep pace and contribute
towards this vision. For this,
we are firmly committed to
keep the development pro-
cess of the Dibrugarh con-
stituency in progress. The
BJP-led NDA government
hasachieved unprecedented
progress under Modi ji.

Adheringto the principle
of ‘Sabka Saath, Sabka
Vikas’ as envisaged by PM
Modi, an environment of so-
cial inclusion and equitable
progress has fostered and

enabled everyone, irrespec-
tive of their ethnic identity,
towards dignity and develop-
ment. From villages, and
towns to tea gardens of the
Dibrugarh constituency,
there has been a remarkable
transformation. We must
take part in the vision of the
CM of Assam, Dr Himanta
Biswa Sarma to make Assam
elevate to the top five states
ofthe country. Our collective
aspiration is to contribute
towards a ‘Developed
Dibrugarh Constituency, De-
veloped Assam, Developed
India’. With our concerted
efforts and dedication, we
aim to make this vision are-
ality, ushering in a future of
prosperity and progress for
our constituency, our state,
and our nation.”

The meeting was at-
tended by the state president
of BJP, Bhabesh Kalita; the
Union Minister of State,
Rameswar Teli; senior AGP
leader and Minister in Govt
of Assam, Keshab Mahanta;
the Minister of Govt of
Assam, Ranjit Kr Das; the
Minister of Govt of Assam,
Bimal Borah; the Minister of
Govt of Assam, Sanjay
Kishan; the Minister of Govt
of Assam, Jogen Mohan; the
MLA of Dibrugarh, Prashanta
Phukan, the MLA of Duliajan,
Terash Gowala; MLA of
Margherita, Bhaskar Sharma;
the MLA of Chabua, Binod
Hazarika; the MLLA of Digboi,
Suren Phukan; the MLA of
Khowang, Chakradhar Gogoi;
the MLA of Naharkatia,
Taranga Gogoi among other
senior functionaries of the
party, district presidents, and
others.

Agatha Sangma files nommation
from Tura Lok Sabha seat

Staff Reporter
Tura, March 26: Agatha K.
Sangma, the ruling National
People's Party candidate,
has submitted her nomina-
tion from the Tura Lok
Sabha constituency on Tues-
day.

She is the sitting MP
from the Tura Lok Sabha
seat.

Agatha Sangma was ac-
companied by her brother
and Meghalaya Chief Min-
ister Conrad K. Sangma and
her mother Soradini K.
Sangma during the nomina-
tion process. Several top
leaders of NPP were also
present there.

She visited the Deputy
Commissioner office in Tura

and submitted the nomina-
tion papers.

The Tura Lok Sabha seat
is likely to witness a trian-
gular contest as the

Trinamool Congress has also
fielded a candidate here.
Congress had earlier an-
nounced candidates for this
seat.

Continued From Page 1

No chance for VPP to win Shillong ...

our best to secure the indigenous faith in Meghalaya like Seng Khasi, Seinraij will get

minority status,” he said.

On the performance of the sitting MP, Kharjahrin said that he would leave it to the
people to judge but it is high time to replace Vincent H Pala, who has been MP for the past

15 years.

“I have respect for him (Pala). He is a gentleman but you have seen he has not been
able to do much soIdofeelitishigh time that we replace him. I am sure the people of the
constituency have given him enough time to prove himself, let the people judge that.”

On BJP’s decision to extend full support to NPP, the RDA candidate said, “Let us be
very frank, they have been working together in the parliament for the past many years,
they support CAB together, they were doing many things together so I am not surprise
that they are having pre poll alliance so let people decide on that.”

BJP tally will be under 200 seats ...

business and in terms of equitable distribution of wealth. So the policy which the Con-
gress has taken before and the policy which the present government has taken is totally
different.

If you the policy taken by the present government for those who are rich, they will
become richer and poor will become poorer but Congress will try to see the gap between
the rich and the poor will be minimized and also the freedom of speech, religion, the
Congress has given more on those issues.

Lots of things Congress has done but many things to be done,” he said.

He also admitted that the anti-incumbency against him is high after winning 3 times
and said, “but people will compare what other MPs used to do and what I have done.”

“I am the only MP, who has been shaken by the BJP and other MPs be it in Assam,
Arunachal Pradesh, many have gone why because they have been lured or threatened,
they have put ED after me, IT after me but I trust and love the people of Meghalaya, I
know I am here because of the people with that in mind, the people will trust and vote for
me,” he said.

VPP not against the Hindi language

there is justice, removal of poverty and those are the issues that we’ve been talking about
besides protecting the rights of the people of the state,” he said.

Syngkon said that the BJP’s decision to support the NPP only shows the true colours
of both the parties but they would like to leave it to the wisdom of the people to take a
decision on the matter.

Ask Ardent on why he
helped form RDA:
Pangniang

Staff Reporter
Shillong, March 26: Hill
State People’s Democratic
Party (HSPDP) president KP
Pangniang today said that
the Regional Democratic Al-
liance (RDA) was formed
under the leadership of
former UDP president (L) Dr
Donkupar Roy and former
HSPDP president, Ardent M
Basaiawmoit, who is now
leading the newly floated
VPP in the state.

“You should ask Ardent
on the objective of forming
the RDA in 2017,” Pangniang
told reporters.

Hesaid the RDA wanted
to ensure unity among the
regional parties and to get
the support of the people of
the state. “With that in mind,
we have decided to further
strengthen the RDA,” he
added.

Stating that the people of
the state have also put their
trust in the two regional par-
ties, Pangniang said, “Both
the parties have a vote share
of over 3.35 lakh and we be-
lieve that this is an indica-

tion that people want us to
work together.”

“We also hope that the
people will continue to sup-
port the RDA (in the LS
polls) like it did in 2023,” he
added.

Earlier, UDP chief
Metbah Lyngdoh said that
the UDP and HSPDP under
the RDA are confident to win
from Shillong constituency.

“We will work very hard
in the next couple of weeks
for the polling day. We are
together with the HSPDP and
we are on the same platform
where we are working for the
interest of the people and we
are also for the
jaidbynriew,” he said.

He said that the two par-
ties are sharing their respon-
sibilities in campaigning for
the RDA candidate.

Lyngdoh said nobody
can dictate the RDA to stop
contesting the MP election.

“Nobody can ask us to
pull out. It is our decision.
Whatever decision we take,
itisfor the interest of every-
body,” he said.

Ryju,

Tuki file nomina-

tion papers in Arunachal

Itanagar, March 26
(IANS): Union Minister and
BJPnominee Kiren Rijijuon
Tuesday filed his nomina-
tion for the Arunachal West
parliamentary constituency,
where elections would be
held in the first phase of poll-
ing on April 19.
Accompanied by Chief
Minister Pema Khandu and
MLAsKentoJiniand Nyamar
Karbak, Rijiju filed his pa-
pers at Aalo, the headquar-
ters of West Siang district.
After submitting his
candidatures, Rijiju said on
the X: “I extend my heartfelt
gratitude to Hon'ble CM
Shri Pema Khandu ji for his
presence and support during
the filing of my nomination
papers. With BJP under the
strongleadership of Hon’ble

PM Shri Narendra Modi ji,
Arunachal Pradesh is on the
path to progress and suc-
cess.”

Meanwhile, former
Arunachal Pradesh Chief
Minister and Congress’ state
unit President, Nabam Tuki,
also filed his nomination
from the same Arunachal
West seat.

Six-time MLA, 60-year-
old Congress leader Tuki has
been the sitting MLA from
the Sagalee constituency in
the Papumpare district
since 1991.

Rijiju, BJP’s one of the
prominent leaders in the
northeasternregion, won the
seat for the third time in the
2019 elections, including
second consecutive time
and secured 204,553 votes.

Cong leaders 1n Assam are
fixed deposits for BJP: Sarma

Guwahati, March 26
(IANS): In yet another at-
tack on Rahul Gandhi,
Assam Chief Minister
Himanta Biswa Sarma said
that the future of the Con-
gress leader and his party
is bleak.

He told the Press here on
Tuesday, “People of this
country who want India to
be the world leader will defi-
nitely vote for Narendra
Modi. The Prime Minister
is working to make our na-
tion a powerful country on
the global stage.”

According to Sarma,
Rahul Gandhi lacks vision,
will-force, and his prospects
after the Lok Sabha polls
are dark.

“Voting for Congress
means supporting Rahul
Gandhi who does not have
afuture whereas supporting
BJP equates support to PM
Modi,” he said.

The Chief Minister also
mentioned that the Con-

gress party is on the verge
of collapse in the entire
country.

He said, “In Assam, Con-
gress leaders are like fixed
deposits for us. Whenever it
is required for Modiji, we
will bring them into the
BJP.”

CM Sarma earlier also
asserted that barring one or

two -- the rest of the party
leaders from Congress
would eventually join the
BJP.

He said, “All will come
in the BJP and that is why
we have never closed our
doors. Even Congress Presi-
dent in Assam, Bhupen
Borah will also switch
sides.”

NPP to support NDPP LS
candidate in Nagaland,
NPF nominee in Manipur

Kohima, March 26
(IANS): The National
People’s Party (NPP), led by
Meghalaya Chief Minister
Conrad K. Sangma, on Mon-
day, announced it would sup-
portthe Lok Sabha candidate
ofthe Nationalist Democratic
Progressive Party (NDPP) in
Nagaland and the Naga
People's Front (NPF) nomi-
nee in Manipur.

NPP nation President
Sangma, after meeting
Nagaland Chief Minister and
senior NDPP leader Neiphiu
Rio, said that his party would
support NDPP candidate
Chumben Murry for the lone
Nagaland seat.

Murry is the consensus
candidate of the ruling
People's Democratic Alliance
(PDA), which leads

Nagaland's multi-party coali-
tion government.

The NPP would also sup-
port NPF candidate Kachui
Timothy Zimik in the Outer
Manipur seat, Sangma told
the media adding that his
party would support the BJP
nominees in two Lok Sabha
seats in Arunachal Pradesh -
- Union Minister Kiren Rijiju
(Arunachal West) and Tapir
Gao (Arunachal East).

The NPF fielded Zimik,
replacing its sitting MP Lorho
S. Pfoze.

The NPP, NPF, and NDPP
are the allies of the BJP-led
National Democratic Alli-
ance (NDA).

Sangma said that the
NDA partners are supporting
each other’s candidates in
different northeastern states.

The BJP earlier announced
support to the candidates of
the NPP in the two parlia-
mentary seats in Meghalaya,
the NPF nominee in the
Outer Manipur Lok Sabha
seat, and the NDPP con-
tender in Nagaland's lone
Lok Sabha seat. Itishowever
yet to declare its candidate
for the Inner Manipur seat.
The NPP, which domi-
nates the Meghalaya Demo-
cratic Alliance government
led by Sangma, has fielded
state minister Ampareen
Lyngdoh from the Shillong
Lok Sabha constituency, be-
sides renominating Agatha
K. Sangma from Tura.
Agatha, the sister of Conrad
Sangma, was the youngest
Union Minister during the
second UPA government.

Form B

PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016
FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S KUBER
KHANIJ PRIVATE LIMITED.

Name of corporate debtor M/s Kuber Khanij Private Limited.
Date of incorporation of corporate debtor | 22/10/2008

Authority under which the corporate REGISTRAR OF COMPANIES-
debtor is incorporated/registered SHILLONG

4 | CorporateIdentity No/Limited Liability
Identification No. of corporate debtor

U14200ML2008PTC008341

debtor

5 | Address of the registered office and
principal office (if any) of the corporate

MRS. SLOWLYLIAN MAWROH,
NEARBAUSARA EYE CLINIC
VERONICA LANE,LAITUMKHRAH
MAIN ROAD, SHILLONG, Meghalaya,
India, 793003 (as per MCA Website)

process

6 | Date of closure of insolvency resolution

22.03.2024

corporate debtor

7 | Liquidation commencement date of

22.03.2024 (order uploaded on NCLT
website Dated 25.03.2024)

8 | Name and theregistration number of the
insolvency professional acting as

MANISH AGARWALLA
IBBI/IPA-001/1P-P02082/2020-21/13198

Liquidator. AFA Valid up to 12/09/2024

9 | Address & e-mail of the Liquidator, as
registered with the Board.

Room No 9,5" floor, Parmeshwari
Building, chatribari, Guwahati 781001

e-mail:- camanishagarwalla@gmail.com

10| Address & e-mail to be used for
correspondence with the Liquidator

Room No 9,5" floor, Parmeshwari
Building, chatribari, Guwahati 781001

Email : cirp.kkpl@gmail.com

9 | Lastdatefor submission of claims 24.04.2024

Notice is hereby given that the Hon’ble National Company Law Tribunal, Guwahati
Bench has ordered the commencement of liquidation of M/s Kuber Khanij Private
Limited vide its order dated 22.03.2024 in IA (IBC)/126/GB/2023 in CP (IB)/2/GB/
2022.

The Stakeholders of M/s Kuber Khanij Private Limited, are hereby called
upon to submit a proof of their claims, on or before 24.04.2024, to the liquidator at the
address mentioned against item 10.

The financial creditors shall submit their claims with proof by electronic means
only. All other creditors may submit the proof of claims in person, by post or by elec-
tronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date:- 26/03/2024

Place:- Guwahati

(MANISH AGARWALLA)
Liquidator of Kuber Khanij Private Limited
IBBI/IPA-001/IP-P02082/2020-21/13198

Relevant forms for submission of claims may be downloaded from https://ibbi.gov.in/
en/home/downloads

Form C-Operational Creditors, Form D- Financial Creditors, Form E-
Workman/ Employee, Form F- authorized representative of Workman/ Em-
ployee, Form G- other stakeholders.




A BTENG NA SLA-1

Dawa ka NEHUSU ban kem ia
ka jingleit kyrpad u vice president ulangat haka jingshah
ibein haki dkhot ka RSS bad ABVP" la ong u samla B Riang.
U samla B Riang ula ong ba ha NEHU la rakhe iaki
jait jinglehkmen kum ka Christmas, Holi ne man u snem
hynrei ka long kaei kaei sngewsih ba ki kynhun kum ka
RSSbad ABVPki pyrshang ban wanrah ka jingiasngew pher
jaidbynriew ka ban ktah iaka suk ka sain hapoh ka skulbah.
"Nginaka NEHUSU ngi kyntu iaki bor pyniaid ka skulbah
ban shim ki sienjam ba tyngeh ia kino kino kiba shah iaki
dkhot ka RSS bad ABVP ban rung shapoh ka phyllaw bad
kyntu ruh iaki bor Pulit ban kem iaki ba donkti" ula ong.
Ka NEHUSU ka kyntu ruh iaki samla Pule ka NEHU
ban long kiba peitngor ban nym ngop haki kynhun kiba
pyrshang ban wanrah ka jingiasngew jaidbynriew daka
jingia ktah kti.
Lamler u Vice President ka

ka NEHUSU kala pynjah burom iaka skulbah bad iaki
para samla pule.

Haba kylli halor ka jingkam ba u vice president ka
NEHUSU ula mynsaw, ka Samla Sumarlin kala ong "Ngi
ruh ngi dawa na u ba un pynshai, mano ba ktah kti ia u
bad mano ba tar iaka sopti namar naduh ba sdang haduh
ba kut ka lehkmen Holi kam don satia ka jingia ktah kti".

Kala iathuh ba naka liang ka WOSY lem bad ki para
samla pule ka NEHU kila ujor kylla daka ejahar pyrshah
ia u vice president ka NEHUSU.

Shah kem 2 ngut kynthup ka

ba la ioh kem la tip kyrteng kum u Ajit Rabha bad
kawei ka kynthei kaba kyrteng ka Ravita Rabham. Ha ka
jingtohkit ki la phla ba ki dei na ka kynhun snar nongtuh
dieng sal, tuh thuk thuk bad Kwai bad u nongialam jong
ki u dei u kpa nah jong u Ajit Rabha ba tip kyrteng kum u
Rudra Ravi.

Ha ka jingkhynra ki pulitia ka iingsah jong u Ajit Rabha,
ki pulit ki la ioh kurup kawei ka suloi SBBL ba shna hi ha
ryngkat ki bokhor ba pyndonkam shna kuli. Ki pulit ki la
ujor ejahar bad ka jingtohkit ka dang iaid shakhmat ha
Khanapara Police Station.

Puk leit tur ki nongshong dukan

iing na bynta ki heh ki hain sorkar ka kylla ka jaka shet
bad jaka sah jong utei barjylla bad kikynhun jongunabynta
ban pynbiang bam ia ki nongtrei ilekshon na bynta ilekshon
MP bad ki ioh ei ia ka bording ilektrik bad ka um.

Hakjuh ka por, la lap ruh ba ki marbam kim long satia
kiba bit ban ai bam namar ki dei ki marbam ba la dep shet
lypa hynrei la buh hapoh ka Fridge bad ki mar plastic ban
lait na ka jingsma.

Haba kren bad ki Nongthoh Khubor, ki longkmie ba shong
dukan ha DC ophis ki la ther tyngeh ia ka jingleh donbor u
DC ban pynduh ia ka hok ki nongshong dukan trai ri ha ka
ilekshon MP, 2024 bad ai kontrak ha u bar jylla ban pynbiang
bam iaki nongtrei ilekshon MP, ki la kynnoh kane ka lah ban
don eiei sha lyndet.

Laiathuhhakasngiba thepiaka tender ban shong dukan
haka ilekshon MP ki don kumba 13 ngut kiba ba thep tender,
kita ki dei kiba ju shong dukan man ki ilekshon da ki phew
snem kiba dei na Ri Bhoi District, katba une u bar jylla um
shym don kyrteng satia hynrei kaba lyngngoh kumno une u
bar jylla u ioh pat ia ka kam ban pynbiang bam ha kane ka
ileksion MP 2024.

"Ha shwa ba ngin thep ia ka tender na ka liang ka ophis
u DC ki phah ban pynbiang lypa ia ka GST ban leh wat ia
ki test bapher bapher na ka bynta ka Koit ka Khiah bad ki
da bthah ruh ba ki dei ban pynbiang ia ka bam bakhuid
katkum ka jingbthah ka Food and Safety bad ngi la pyndep
lut, hynrei kumba ioh iuh tdong bsein ki kyndit ban tip ba ki
1a shah pynduh ia katei ka kam bad ai pynban ha u bar jylla
na nonghah Shillong", kren bynniaw ki longkmie.

Kila pynpaw ruh, bakim lah ban pdiang ia ka jingai daw
jong uDCbala ai tender ha une u bar jylla tang namar ba u
shim dor duna. Kila kynnoh ba kane ka deika jingleh donbor
uDC ban pynduh kam ia ki trai shnong namar ia ka dor ym
shym la kdew satia ha ka por ba ki thep tender.

Kakynhunkinongshong dukankala jingdawa tyngeh ba
uDC u dei ban ai bhah lem ia ki nongshong dukan kumba ju
long man ki ilekshon lym kumta ki la dawa ka ophis u DC u
dei ban siew noh ka bai bam ba dang sah (pending bills) ha
ryngkat ka sut (Interest) bad ruh ba kin ym siew shuh wat
ia ka GST ba ki dei ban siew kumba ju long man ki ilekshon.

Na ka liang ki nongialam ka RBYWO ki la pynpaw ba kin
kyrshan tyngeh ia kane ka jingdawa ki nongshong dukan ba
ki dei ban ioh ia ka hok ban buh dukan bam kumba ju long
haki snem bala dep bad dei ban pynduh noh ia katei ka kam
bala aihaubarjyllana nongbah Shillong lym kumta ka seng
kan shim da kiwei ki lad ki lynti ba tyngeh.

Ki Constituency baroh 36 ki larai

bynta ki bar jylla kiba dei ki trai shnong ka Jylla
Meghalaya, une u General Secretary ka VPP ula ong ba u
sngewskhem ba ki nongshongshnong ka Jylla kin ai ruh ka
jingkyrshan ia ka party ha ka elekshon Lok Sabha.

“Ngi sngewnguh ia ka synniang jong ki bar jylla kiba
1a noh bha sha ka Jylla bad ki ruh ki donkam ban ioh ia ka
jingiada bad ka party ruh kan pynthikna ba ka bha ka miat
jong ki ruh kan ioh jingiada hynrei ha kajuh ka por ngi hap
ruhban iadaiaka Jylla nakito kiba beain. Kum ka party ngi
sngewkhia halor ka hok tynrai bala pynkupbor da ka riti
synshar wat ia kiwei ki briew ki bym dei ki Khasi” ula ong.

Haba pynpaw ia ka jingsngew skhem ban jop ia ka
elekshon, u Bah Ricky ula ong ba ka party kala pynkhreh
bhaban mih iakhun ia ka elekshon. Kat kum ka jingong jong
u, ka party kala dep iaid ha baroh 36 tylli ki constituency ka
Ri-lum Khasi bad Jaintia.

“Ma nga bad ka party, ngi sngewskhem bha ban jop ia
ka elekshon namar kat shaba ngi leit, ka jingkyrshan kaba
ngi ioh na u paidbah ka long kaba jur bha bad ngi don ka
jingngeit bad jingshaniah ha ki paidbah jong ki 36 tylli ki
constituency” ula ong.

UBahRicky ula kyntait ruh ba ka VPPkala pynlong atiar
ia ka kam ‘leid Jaidbynriew. “Ngim ju ong ia kata, ha ka
jingshisha ngi la leit sha ki paidbah ban kren halor kumno
ban wanrah ia ka synshar khadar kaba bha hapoh ka Jylla
bad ban pynthikna ruh ban don ia ka jingbishar ba hok, ban
‘weng ia ka jingduk nalor ka jingiada ia ka hok ki paidbah
ka Jylla” ula ong.

UBah Ricky ula ong bakarai jong ka BJP ban kyrshan ia
ka NPP ka pyni ia ka jinglong ba shisha jong baroh artylli ki
party hynrei ka party ka ieh ha ka jingstad ki paidbah ban
shim ia ka rai halor kane ka kam.

Ka BJP lada ka jop 370, kan

thain Shatei Lammihngi. "Kumno phin khmih lynti
ia ki ban jop. Kane ka dei tang ka buit ban pynbiej ia u
paidbah. Ka BJP kan ym jop palat ia ka 200 Seat ha ka
elekshon MP Lok Sabha ka ban sa long shen," ong u bah
Pala bad ula bynrap ba ka jingiashrut hapoh ka BJP kan
jur bha mynta ka kynti. Une u nongialam ka Congress, ula
kynnoh ruh baladaka BJP ka ioh 370 Seat, kin pynkylla ia
kariti synshar jong ka ri da kaba weng noh ia ka kyntien
‘Secularism’ ban pynurlong ia ka jingangnud jong ki ban
pynlong ia ka ri India kum ka ri Hindu.

U bah Pala ula ong ba ka BJP ka la don 303 ngut ki
MP ha kine ki snem ba la dep hynrei mynta ka kynti kan
hiar bha hapoh Maharashtra, Karnataka, Delhi, Bihar,
Punjab, UP, Himachal Pradesh bad ha kiba bun ki jylla.

U la ong, “Ngi don 540 ngut ki MP. Ban pynkylla
ia ka riti synshar ka ri India, ka BJP ka donkam 362
ngut ne haduh 370 ngut, bad dei na kane ka daw, ba ki
pynbna ia ka 370. Kaba mut aiu 370, ka 370 ka dei ka
dak ka shin ka jingmaham ia ki paidbah ka ri India bad
lada ki ioh 370 ngut kin pynkylla ia ka Constitution? Ka
kyntien “secularism’ kan sa shah weng noh napoh jong
ka Constitution” ong u Bah Pala.

Ubah Pala ula ong baka BJP ka don ia ka jingangnud
ban pynlong ia ka ri India kum ka ri Hindu.

“Lada weng ia ka kyntien ‘secularism’ na ka
Constitution kumta kan long kum ka Pakistan. Ka
Pakistan ka dei ka Islamic State, ka Bangladesh ka dei ka
Islamic state, Iran ka dei ka Islamic state, kumta ngin long
kum ka Pakistan, bad kino kino ba mane ia kiwei pat ki
jait niam kin kylla long be-ain. Kane ka dei ka jingthmu
bad ka jingpyrta ia ka 370-400. Kin ym ioh ia katei, ki
tip bha ba kin ym ioh hynrei ki shu kwah ban pyniapait
iapra,” la ong u Bah Pala.

'UBah Pala ula ong ba ka BJP ka la pynduh tiket ia kiba
bun ki MP ba la rangbah ha ka kam, ki la pynduh tiket
bad bun ki MLA ruh kim shym la ioh ia ka lad.

Ha kajuh ka por u nongialam ka Congress Meghalaya
ula kynthoh pyrshah ruh ia u Myntri Rangbahduh ka ri
u Narendra Modi.

U Bah Pala ula ong, “Sa kawei kaba long kongsan ba
long jar jar, phi tip lada ngi tei ia ka iingmane, u phadar
ne nongsharai Balang kin pynkyntang ia ka, hynrei
mynta u Myntri Rangbahduh ka riIndia tang ban pynpait
pynra ha kaba ia dei bad ka Ram Mandir ha ka jaka jong
ki Sadhu ba kin pyndep ne leh ia la ka kamram, kumta
da u Politishan ula pyndep ia ka kam ka jong ki”.

Ula pynpaw ia ka jingskhem jingmut ban jop biang ia
ka elekshon MP. "Nga dei tang ma nga u MP uba la shah
pynkynniuh ha ka BJP bad kiwei ki MP la ka dei ha ka
jylla Assam, Arunachal Pradesh, bun ki laleit, balei ka dei
namar ba ki la shah khwai ne shah byrngem. Ki la phah
iaka ED bad ka IT pyrshah ia nga, hynrei ka jingshaniah
bad ka jingieid ki paidbah ka Meghalaya. Nga tip ba nga
don hangne namar ki paidbah bad da kaba buh ia katei
ka jingmut jingpyrkhat, ki paidbah kin shaniah bad kin
Vote ia nga” u la bynrap.

Ula kam ba ka Congress ka la leh bha ha kaba iadei
bad ka pule puthi, ka leit ka wan, ka khaii pateng, ka
jingsam ryntih ia ka spah. Kumta ki polisi treikam kiba
ka Congress kala leh ha ki snem kiba mynshwa ki iapher
bak la bak na ki polisi treikam jong kane ka sorkar kaba
mynta.

"Ka polisi treikam jong kane ka sorkar kaba mynta,
kiba riewspah kila nang riewspah shuh shuh katba kiba
duk kin nang iai duk shuh shuh, hynrei ka Congress kan
ialeh ban peit ia ka jinglong jingman bad ka jingiapher
hapdeng uba riewspah bad uba duk bad kan ialeh ban
pynduna ia kane ka jingiapher, ” ong u Bah Pala.

U la ong ba kum u MP u la kren ia kiba bun ishu ka
jylla ha Parliament hynrei um ju pynpaw paidbah ha ki
Social media.

Jah ki nongialam Rangbah ha ka

u Bah Ardent M Basaiawmoit ym shym la don ryngkat
lang. Kumjuh u Kyrtongka Congress u Bah Vincent Pala ruh
ulaleit thep kyrteng hynne ka sngi hynrei ym shym la iohi ia
ki MLA ne MDC ka seng Congress ban synran ia u, bad laioh
tang u MDC ka Mawkhar Pynthorumkhrah u Bah PN Syiem
ba synran ia u Bah Pala ha ka jingthep kyrteng.

Katba u Kyrtong ka UDP u Bah Robertjune Kharjahrin
ubalaiohKka jingkyrshan naka kynhun Regional Democratic
Alliance (RDA) ha ka jingleit thep kyrteng mynta ka sngi
ki don ryngkat ki nongialam ba rangbah duh ka UDP bad
HSPDP kynthup ki MLA/MDC ka UDP, hynrei ym shym la
iohi ki MLA ka HSPDP bad u MDC ka HSPDP ha ka jingthep
kyrteng u Bah Robertjune.

Ki party thymmai kin ym poi

ka RDA, ula ong ba u 100% yn jop ia kane ka elekshon
namar u iakhun halor ki mat ban iada ia ka Ri bad ka
Jaidbynriew bad iaka Jylla ban pynneh iaka riti ka dustur,
ki snap ba kyrpang bad ia ka khyndew ka shyiap bad
kumjuh ban kyntiew ia ka ri bad ka jaidbynriew.

“Kam dei tang da ki mat ba ngin leit sha ka elekshon
hynrei ngi leit ruh sha ka elekshon da ka hok bad ka
jingshisha bad nga don ia ka jingngeit ba skhem ba ngin
jop ia ka elekshon, namar ki paidbah nongshong shnong
ka Shillong Parliamentary Constituency ki long kiba stad
ba shemphang bad kin bishar ia ki kyrtong halor ki mat,
ka hok bad jingshisha” la ong u Bah Robertjune.

U la iathuh ba ka mat kaba hakhmat eh ka dei ban
iada ia ka ri bad ka jaidbynriew kynthup ia ka Inner Line
Permit, ban iada ia ka khyndew ka shyiap, ban pynbeit ia
upud usam bad ka jylla Assam bad ban khmih biang ia ka
jingiapynbeit pud hapdeng ka ri India bad ka Bangladesh,
ban pynrung noh ia ka ktien Khasi ha ka Khyrnit kaba
Phra, ka jingkwah ka Meghalaya kan don noh iala ka jong
ka “Separate Cadre”, ka jingdonkam ia ka Pre Legislation
Consultative Policy, ban pynthikna ba iing kashari ka dei
ban treikam laitluid khlem kano kano ka jingmushlia ki
bor sorkar bad kiwei kiwei ki mat.

Ha kaba ia dei bad ka jingkren u Nongialam ka VPP,
ba u kyrtong ka RDA u dei ban weng noh na ka jingiakhun
ban kyrshan lang ia ka VPP, u Bah Robertjune ula ong, “Ha
kaba ia dei bad ka jingong jong i Bah Ardent ngam don
kano kano ka ban pynphai ia i bad ngam kwah hi ruh ban
iania bad i, hynrei tang kane kawei kaba nga shu kwah
ban pynkynmaw ia ka jingkren ka jong u, kaba ula ong ha
Mawkyrwat ba ki party thymmai kin ym poi shano shano
bad kata kan ieng ba ka party thymmai kan ym poi shano
shano”.
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Pynlong jaka shet bad jaka sah u
bar jyIIa Ia ka Circuit House

Nongpoh, Lber 26: Ka long kaei kaei kaba klah ia ka
jingmut jingpyrkhat khamtam ka jingsngew jong ki
longkmie kiba im kamai jakpoh da kaba shong dukan bam
kiba la shah pynduh ban ioh bhah ban buh dukan bam ha
kane ka ileksion MP ban wan ia kaba la kynnoh leh sopsop
dauDCKa Ri Bhoi District da kaba ai bhah kyrpang ia uwei
ubarjylla na Shillong ym tang katta une u bar jylla ulaioh
ruh ia ka jingshakri kaba biang bha na ka DC ophis hadien
ka jingioh pyndonkam da ka Circuit House ha Nongpoh
ban pynbiang ia ki jingdonkam na bynta ka shet ka tiew.

Shah tait shnong u nongdie doh
kata ki leit shim dawai sa na u nong ai dawai bih.

U bah Khotkupar ula iathuh ba haka jingleit ia kynduh
jong u iaki, kine ki briew kim shim la kynnoh ia u ba u
ai bih hynrei kyndit haka 22 tarik u Iber 2024 ka shnong
Riangmang kala tait shnong ia u. U bah Khotkupar u la
iathuh ruh ba ka shnong kala teh ia u da ki kyndon kiba eh
bad kam shuh shuh ia u ban ia don bynta ha kino kino ki
kam shnong la ka long haka kam iap kam im ruh bad kiwei
kiwei ki kyndon kiba la ktah shisha ia u. U la iathuh ba u
shaniah haka bor jong ka ain ba kan ai iaka jingbishar kaba
hok namar ba u khlem leh kumba u la shah pharep haka
shnong Riangmang ba u dei u nong ai bih, u nong ai ksuid
nalor kiwei kiwei ki jingshah kynnoh.

Shet kylla ka BJP ia ki

U Bah Pala ula ong, watla ka BJP ka la rai ban ai
jingkyrshan ia ka NPP hynrei katei ka rai kan ai jingmyntoi
bha ia u, namar ki nongkyrshan ka BJP kin wan ban
kyrshan noh ia ka Congress bad kiba bun ki nongthep vote
ka BJP kin ym thep vote ia ka NPP.

U la bynrap ka don ka jingsngewsih bad diaw ia ki
nongialam ka BJP, namar ba ka BJP kam

suid niew ia ka thaifi shatei lammihngi bad ka jingbym
pynieng kyrtong ka pyni shai kdar ba ka BJP ka kyntait
ia ka thaif shatei lammihngi khamtam ia ka Meghalaya,
Nagaland bad Mizoram.

Halor ka jingkynnoh ba u Bah Pala un ym jop ia ka MP
ilekshon namar tang ia ka MLA ilekshon u shah rem, u Bah
Pala ula pynshai ha ka MLA elekshon ula thep kyrteng 2
bnai shiteng ne 3 bnai bad u khlem ioh por ban kan bas bad
ki nongialam ki la phet na ka seng bad u la hap leit kanbas
ia ki kyrtong ka Congress ha kylleng ki Constituency.

“Kiba haiing ba hasem, ki paralok parajor jong nga ruh
ki khlem kyrshan ia nga ha ka elekshon MLA ba la dep,
namar nga la slem palat bad nga khlem mut ban ialeh MLA
hynrei dei namar ba ki ia phet ki MLA, ngam banse ban
pynneh ia ka party, nga khlem lah ban jop bad kam dei
ba ki briew kim shaniah hynrei ka dei ka jingsdang slem
palat” la pynshai u Bah Pala.

U la pynshai ruh halor ka jingshah kynnoh ba ym ju
kren eiei hapoh Parliament, ula ong, ba ula kren hapoh
Parliament hynrei ym ju pynsaphriang ha ki rynsan social
media ne hakikotkhubor hynrei ha kane ka juk mynta, kiei
kiei kiba ula kren lah ban ioh na ka website ka Parliament
bad ula ong, ba ula kren ha kaba iadei bad ka ILP, Ktien
Khasi, Sixth Scheduled, ki surok, jingbym ioh kam ioh jam
bad kiwei kiwei ki mat.

Kyrmen ka RDA ban jop, ki

bha ban kylli ia I (Ardent), namar ngi la pynneh ia kaei
kaba ki nongialam ki jong ngi, ki la aika jingshakri naduh ba
ialeh Hill State bad ter ter haduh mynta bad kine ki ar tylli
ki seng riewlum ki dei ba u paidbah u shaniah bad burom
bad ki la jied bad ngi burom ia kata. Ka jingkylli ban weng
noh na ka jingiakhun kam don jingmut bad ka dei ka bym
don nongrim” la ong u President ka HSPDP.

U Bah Pangniang ula ong, u Kyrtong ka UDP yn jop ia
ka elekshon ka dei namar ka jingangnud jong ki paidbah
ban iohi ba ki seng riewlum kin iatreilang bad ka UDP bad
HSPDP ki dei ki seng riewlum kiba la ioh bun vote tam
ha ka elekshon MLA ba la dep kaba u paidbah ula ai ka
jingshaniah.

“Lada phi khein lang ia ka vote ba la ioh da ka UDP
bad HSPDP ki dei ki seng riewlum ba ki paidbah ki la ai ka
jingshaniah bad ngi la ioh palat 3 1ak 65 hajar vote eiei. Ngi
ngeit katei ka jingioh vote ka dei ba ki paidbah ki kwah ia
ka seng riewlum bad ka jingdon ki MLLA bad ki MDC, na kata
ka daw kine ki ar tylli ki seng riewlum nalor ba ngi pynneh
pynsah iakaei ba ka RDA ka la sdang naduh usnem 2017-18
hapoh ka jingialam u Dr Donkupar Roy bad u Bah Ardent
Basaiawmoit ba ngi donkam ban ioh ia ka jingshaniah na

Kine ki longkmie kiba don kumba 13 ngut eiei kiba ju
ioh bhah man ki ileksion da ki phew snem la ha ka MLA,
MDC bad wat haka MP hynrei mynta u snem ka dei ka sien
ba nyngkong eh ba ki longkmie kiba dei ruh ki trai shnong
na kane ka district ki la shah pynduh bhah ha u DC bad
kyrpang ia ka katei ka kam sha u bar jylla.

Ha Ka jingleit tur kynsan ka kynhun kine ki longkmie
la lap, ba u bar jylla uba la ioh ia kane ka kam shet bam
na bynta ka Ileksion MP u dei u bym shym la thep tender
hynrei la shu leh sopsop bad ki bor ka ophis u DC, ki
longkmie ki la lap ruh ba une u bar jylla u la ai kam ia
ki bar jylla kum ki nongshet bad nongiarap bad ruh ban
pyndonkam da ki jingbam kiba la sdieh lypa bad shu buh
ha ki jaka pyndait thah khamtam ha ka um.

Kine ki longkmie kila pynpaw ia ka jingsngew lyngngoh
kaba khraw bad jingdiaw mynsiem ba kin duh bhah ban
ioh shet bam ha kane ka sien kaba nyngkong ha ka histori
jong ki kiba la ju ioh dukan man ki Ileksion bad kaba la
pynlyngngoh ka long ruh ba une u bar jylla ula ich bhah
kyrpang wat da ka jaka sorkar ban shet jingshet ha ryngkat
ki jingpynbiang ia ka bording ilektrik, ka umbam umdih
bad ka jaka sah ia ki nongtrei jong u, ki la pynpaw ba kane
ka dei ka jingiuhroitia ka hoklongtrai jong kilongkmie bad
ka jingpyndonkam bakla u DC Ri Bhoi District ia ka bor.

Kane ka kynhun ka la dawa ia 1a ka hok ban ioch bhah
ha kane ka kam pynbiang bam bad ruh ban ioh ia ka pisa
kaba dang sah jong ka Ilekshon MLA 2023 bad ruh ki la
kyrpad na ki nongmihkhmat ka Ri Bhoi District khamtam ki
Myntriban tuklar lem halor ka jingiuh roit ia ka hok bad ka
jingpyndonkam bakla ia ka bor da u DCka Ri Bhoi District.

Ka Agatha Sangma kaba leit thep kyrteng iakhun ilekshon Lok
Sabha hynne ka sngi ha ka jingdon lang u bah Prestone Tynsong.

Yn jah kyrteng syndon ka
Congress ha Assam: Himanta

Guwahati, Lber 26: U Myntri Rangbah ka Jylla Hunama
Biswa Sarma ha ka sngi F
Nyngkong ula kam ba
hapoh u 2026, ka Congress
kan sa jah kyrteng syndon
hapoh ka Jyllabad ka lawei
jong u Nongialam ka party -
Rahul Gandhi kan sa long
kaba dum tliw.

Haba iakren bad
ki nongthoh khubor, u
Himanta ula ong “Ban thep
vote sha ka congress ka
mut bat hep sha u Rahul | *
Gandhi. Ka jingthep sha
ka BJP ka mut ba thep sha
uNarendra Modi. Kitokiba
ieid ia u Narendra Modi
bad ngeit baka India kan long ka Viswaguru, kin thep vote
sha ka BJP ha kane ka elekshon. Kito kiba ngeit ha u Rahul
Gandhi, ki tip ruh ba ka lawei jong ki ka long kaba dum.
Wat ka lawei u Rahul Gandhi kala dum ngit bad jongki
nongbud kala kham dum shuh shuh”.

“Ngi la sakhi ba bun ki nongialam ka Congress kila ieh
iakane ka party bad kila pyniasoh sha ka BJP bad AGP. Nga
ngeit ba kan ym don shuh ka Congress ha Assam hapoh u
2026 ula kam.

U Himanta ula kam ba wat u President ka Assam
Pradesh Congress Committee Bhupen Kumar Borah, yn
sa pyniasoh noh sha ka BJP ha ba sdang bnai jong u 2025.
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u paidbah bad ba ngin ioh ka jingjop na ka jingkyrshan ki
paidbah na kata ka daw ngi pynneh ia ka RDA, ngi pynskhem
bad pynkhlain ryngkat ka sur u paidbah ba kyrshan ha ka
elekshon 2023” ong u Bah Pangniang.

Thep kyrteng u Prof Lakhon na

bynta ka jingmyntoi jong ki khamtam haba iadei bad
ka jingkyntiew iaki lad ioh kam ioh jam namar ka Jylla
Meghalaya mynta ka kynti ka don hapdeng ka jingkyrduh
kam kyrduh jam” la ong u Bah Lakhon.

U Bah Lakhon ula ong ba u long ka sharak naka bynta
banioh ka synshar kaba khyuid ba suba bad uieng ruhhaka
nongrim ban rat dkhong iaka kam bamsap.

“Ladaki paidbah ki jied ia nga kum u MP. Ngala dep ban
thaw lypa iaka website www.lakhonkma.com bad lyngba
kane ka website ki paidbah kin

ioh jingtip kaba shai, kiei ki kam ngan trei bad lyngba
kane ka website ruh kin lah ban buiddien haduh katne la
pyndep iaki kam ne ki skhim MP” ula ong.

U Bah Lakhon ula pynksan ialade ba u ieng haka
nongrim kaba khuid bad ban trei hok iaka kam daka ba ong
“Nga kwah ban ki khun ki kti bad ki lawei man wan ki peit
ia nga bad kin ong ba nga kwah ban long kum uto u MP”.
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